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Dated: 5/8/2005

Appl:None
Resp:None
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Item No.56.

Dated:-21.10.2005.

App: None.

Resp:  Shri Bhupendra Singh for Shri N.K.
Agrawal. ' o
Neither the applicant nor his

- counsel present even after revision of list. It
‘appears thai applicant is not interested in
prosecuting the case. OA.is dismissed in

default and for non-prosecution.
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